PATNA HIGH COURT

NOTICE

This is to inform all those candidates who have been selected for
engagement to the post of Data Entry Operator and have not opted their
choice of posting as notified vide Hon’ble Court’s Notice dated-12.7.2019.
They are hereby notified that they need to enter three(03) choices for
postings in different Judgeships in Bihar, latest by 25" July,2019.

However, it is hereby clarified that choice filing doesn’t guarantee
that the posting shall be made in accordance with the choices provided
therein, and final decision of Hon’ble Patna High Court in this regard,

shall be final and binding.

Dated, Patna the 22™ July,2019 By Order of the Court,

22:9%- 28 \q
I/c Registrar I'T-cum-CPC
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